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(a) whether his attention has been 
drawn to the news item captioned 
• Lanka getting UK arms, gunships-new 
move to combat rebels, appearing in 
the 'Indian Express', New Delhi 
dc.ted 4 Feb'ru<lTY, 1985 ; 

(b) if so, whether Government 
h:we assessed the threat to India posed 
by Ihi5 acquisition by Sri Vlllka ; and 

(cl the steps taken or proposed to 
be taken in this behalf? 

THE:: MINISTER OF STATE IN 
THE MINISTRY OF EXTERNAL AF­
FAIRS (SH~I KHUR<iHEED ALAM 
KHAN) : (a) Yes Sir. 

(b) and (el, Yc,. Sir. The Govern­
ment of India 11'Ivc taken note of the 
recent Sri Lankan efforts at securing 
arms and ammunit ion from 'abroad. 
These aequisiti,o'ns pose no threat to 
India. 

Inclusion of D::rjeeling in Trekking 
prOj!rlllnlllC 

46. SHRI ANANDA PATHAK: 
Will the Minister of TOURISM AND 
CIVIL AVIA nON be pleased to 
state: 

(a) whether therc is any »:op05al 
10 organise Trckk ing p~ogrammes by 
his Ministry; 

(1-) if so, the details thereof 1 

(c) whether his Ministry is aware 
tluit the Darjeeling is a best place for 
trekking ; 

(d) if so, whether his Ministry has 
included Darjeelirig in.the p:ogramme ; 

(¢) if So, details (hereof; and 

([) if n'~t. the reasonli therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND' 
CiVIL AVIATION (SHRI ASHOK 
GEHLOT) : (a) to (0. The Depart­
ment of Tourism is not d ireetly orga­
nlslllF trekking progn:mmcs in the 
country. However.for the development 
and promotion of trekking in the 
Himalayan Stales. the Department 
prov ides assistance for the purchase of 
equipment and other infrastructural 
facilities, During 1982-83 an amount 
of Rs. 1.52 lakhs was released to the 
Govt. of West Bengal for purchase of 
trekking/camping equipment for' Dar­
jeeling in the Himalayan Region. 

Tourism Programme of Government 

47. SHRI HANNAN MOLLAH 
Will the Minister OF TOURISM AND 
CIVIL AVII\TION be pleased to slate: 

(a) the Tourism programme of the 
Government; and 

(b) the salient feature of this 
programme 7 

THE MINISTER OF STATE IN 
THE MINISTRY of TOl1RISM AND 
CIVIL AVIATION (SHRI A:SHOK 
GEHLoT) : (a) and \b). Promotion of 
a tourism is a continuous process. The 
programmes and measures being taken 
in .his regard include selective 
approach to development of tourism 
infrastructure particularly in centres 
falling along the identified travel 
circuits, expansioll of tourist attrac­
tions including floodlighting of monu­
ments, development of beach resorts, 
mountain resorts and winter sports, 
will life tourism, SPOrt8 tourism such 
as water sports, mountaineering & 
trek.king etc., improvement and preser­
vat iOIl of national heritage areas to 
increase cultural tourism, provision of 
facilities at cultural tourism centres, 
development of buddhist tourism, pro­
vision of economy class accommoda­
tion for the tourists, construction of 
YatriJ.:as/Dharamshalas at pilgrim 
centres and improvement in the quality 
and availability of surface transport 
facilities. The programme also include. 
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bidding for international conferenceS 
and conventions, preparation of tourist 
publicity material, participation in 
promotional fairs & exhibitions abroad. 
joint promotion with international air­
lines. inviting foreign travel agents, 
TV tC.'lms and travel writers, promo­
tion of charter traffic, expansion of air 
tran~port facilities both in telms of 
serv ices and rout es and inc;'cased 
promotional efforts overseas through 
effect ive publicity. 

Setting up of a Commission For SC/ST 
"'or lmplemt'ntation of Schemes 

at State Level 

48. SHRI PIYUSH TlRKI: Will 
the Minist'er of H'1'v1:E AFFAIRS be 
1'1 ~ased 10 stat e : 

(a) whether Government proposed 
to set up a Commission for Scheduled. 
C,lstes and Scheduled Tribes as Sche­
duled Cast<:s and Scheduled Tribes 
development :lgcncy for the implemcn­
tat ion and monitor i ng schemes at stare 
level ; and 

(b) if so, details thereof? 

THE MINISTER OF STATE IN 
THE MINlSTRY OF HOME AfFAIRS 
(SHRIMATl RAM DULARI SINHA) : 
(a) No, Sir. 

(b) Docs not al isc. 

"Pollution in Mathabballga Churni 
River in West nengal" 

49. SHRIMATlGEETA MUKHER. 
JEE : Will the PRIME MINISTER be 
pleased to slate: 

(a) whether Government arc aware 
that the Mathaohanga Churni river 
flowing in Nadia district, West Bengal 
at the border of Bangladesh is being 
constantly polluted by the dl~charge of 
the suaar mill and the distillery of 
Keru and Company in Bangladesh ; 

(b) whether Govcrnment are also 
aware that this pollution is deplctini 

the aquatic animals;' particularly fish 
resulting in great distress to the poor 
fis1}ermen of the area: and 

(c) if So, the steps bein!! taken by 
Government to take up the matter 
with B;tngladesh Governmen+ to stop 
this po llulion ? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ENVIRONMENT 
AND FOREST (SHIH fUR SEN) : (a) to 
(c). The information is being collected 
and wIIl be laid on thc Table of the 
Holtse. 

Stricture 011 Delhi Police in a Gang 
Rape Case 

50. SHRI VlJAY KUMAR 
YADAV : Will lhe HOME MINISTER 
be pleased to statc : 

(a) whether the atterttion of 
Government has been drawn to stric­
tures passed on Delhi Police by 
Addi'ional Sessions Judge in a case of 
(!,ang ra.pc on 27 February, 1985 : 

(b) If so, the dclails thereof; and 

(c) the ar.t ion being taken in the 
maltcr? 

THE MINISTER OF STATE IN 
THE MINISTRY of HOME AFFAIRS 
(SHRIMATl RAM DULARI SINHA) : 
(a) Yes, Sir. 

(b) and (cl. Thc case pertains to 
FIR No. 127/82, which was registered 
on 5.3.82 at the behest of Smt. Asha 
Rani under Sections 363/365/3761506/ 
34 IPC at Police Station Hauz Khas, 
New Delhi. Smt. Asha Rani was 
abducted from her village Shahpur Jat 
on 3.3.82 by some miscreants and 
gang raped by the said miscreants 
during the night on 3.3.824.3.82. All 
the accused Involved in the crime were 
arrested. After investigation, the case 
was put in the court on 22.2.84 The 
learned Court whil'e acquitting ·.he 
accused in this case, has Ptlssed stric­
tures against the Invesdaating Officer. 
The matter has been examined and it 
has been found that there was ng 




